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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HOs) : DELHI
ORDER '

In partial modification of earlier orders, the following Judicial Officers are hereby

authorized to act as Officer In-Charge of the Branches (Central), Tis Hazari Courts, Delhi as
mentioned against their names, with immediate effect:-

SN| Name of Branch/ Work Name of Judicial Officer Link Officer
assigned
1 | A. Administration Branch-IlI Sh. Vineet Kumar Sh. Anil Antil
B. Administrative work in Hindi ASJ-02 (West) DJ (Comm.Court)-09 (Central)
respect of personal file.
2 | Vigilance Branch Sh. Anil Antil Sh. Tarun Yogesh
DJ (Comm.Court)-09 (Central) District Judge-13 (Central)
3 | R&IBranch (Central) Sh. Virender Kr. Kharta, ASJ 8h, Jiten Mehra,
. (FTC)-02 (Central) District Judge-10 (Central)
4 | Disaster Management Cell Sh. Raghubir Singh, Sh. Anif Antil
D¥ (Comm, Court)-03 (West) DJ (Comm.Court)-09 {Central)

5 | Copying Agency
(Civil & Small Cause Court)

6 1 Copying Agency
(Criminal & Sessions)

Sh. Mitkesh Kumar,
DJ (Comm.Court)-11
-(Central)

Sh. Joginder Prakash Nahar
ASJ (FTC)-01 (Central)

7 | Litigation Branch (Central)

- Sh. Rajesh Kumar Goel
DJ (Comm.Court)-02
(Central)

‘Ms. Shreya Arora Mehta,
ASJ (Spl. FTC)-02) (Central)

undersigned.
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However, the correspondence with the Hon'ble High Court will be done only through the

(LA as—elrl

(ANJU BAJAJ CHANDNA)
Principal District & Sessions Judge (HQs)

w2y — L2 [R1(3)/Gaz/2026

Subject:- Authorization of Officer In-Charge (Central).

Copy forwarded for information & necessary actionto : -

The Registrar General, Hon'ble High Court of Delhi, New Delhi.

The Principal District & Sessions Judge (West) Tis Hazari Courts, Delhi.

The Officers concerned.

Ms. Vineeta Goyal, Pr. Judge, Family Couxrts (Central), THC, Delhi.

Sh, Mukesh Kumar Gupta, Pr. Judge, Family Court (North-West), Rohini Courts, Delhi.
Sh. Naresh Kumar Malhotra, DJ (Comm. Court) (South) Saket Courts, New Delhbi,.
The AO(J)/Branch In-Charge/Accounts Officer, all branches of (Central) Tis Hazari Courts,Delhi.
The PS. to the undersigned.

"The Website Committee (English/Hindi) Tis Hazari Courts, Delhi

Dated

b. The R&I Branch (Central) for uploading on LAYERS.

V’
Principal District & Sessions Judge (HQs)
Delhi
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